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COMMITTEE ON PRIVATE MEMBERS’' BILLS AND
RESOLUTIONS

THIRTEENTH REPORT

(SEconp Lok SaBHA)

I, the Chairman of the Committee on Private Members’ Bills and
Resolutions having been authorised by the Committee, present on
their behalf, this their Thirteenth Report.

2. The Committee met on the 11th February, 1958 to consider
allotment of time to the Resolutions set down in the List of Business
for Friday, the 14th February, 1958.

3. The Members whose Resolutions had been included in the List
of Business for the 14th February, 1958 and the representatives of
the Ministries concerned had been' invited to present their views on
these Resolutions before the Committee. Sarvashri M. L. Dwivedi
and Satis Chandra Samanta and the representatives of the Minis-
tries of Education and Scientific Research and Food and Agriculture
attended the sitting. i |

4. The Committee after hearing the representatives of the Minis-
tries concerned with the Resolutions and considering all aspects with
respect to the resolutions in the List of Business for the 14th Febru-
ary, 1958, recommend the following time-table:—

(1) Resolution regarding Appointment of Out of the tota] time of 2 hours allotted to

a Committee to review the working of this resolution I minute was dken ur on

banks for the purpose of nationalisation. the 13th December. 1957. The balarce

of 1 hour and 59 minutes would be avail-
able on the 14th February, 1958.

(2) Resolution regarding Nationalisation 1 hour,
of Panna Diamond Mines.

(3) Re=solution regarding Commission to 2§ hours.
inquire into indiscipline among students,

(4) Resolution regarding Co-operative 2% hours,
PFarming.

New DELHI; HUKAM SINGH.
The 13th February, 1958.





